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FT.IT. 2805(37).—FealT TLHRIE A, T TSN ATAa9, 1956 (1956 Fr1 48) (Frer
THH TH THT I ATAAIH FHgl TAT &) Fl &7 3F il ITITT (1) F AT JTET 6T T2 AT TLH 6
AEF IREgT oY IR HoTaT i ATIR=AT H&aT Fe. 2945(E) arra 24/07/2024, ST 9=A &
TSI, AT, A ||, 9ve 3, 3G (i) § warfora £ 72 ofF, g savEs e & fouere G g
NH309A ¥ 3.1}, 80.000 ¥ .. 93.000 (Fraferz sdITE a2 wieg Ul ey, Rz e
Tz, 3% & s@ve 9¥ A (FSH0/Uee 9iee Aied 2-cI[/4-eI7 FT T SA1(S), JqLET, THhT

Y Y= & T 39 STTOg=AT ¥ IUTEE dAIEHAT § [AHGE 7 T oISiT Hd & T ST i TT0TT Hi
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T I ATIAAT T A I<h ATAAR dr T 3F 6 ITIRT (3) F eI arg "29 s
2024" & "3 IAMAT " ST I "30 TS 2024" FHT "STL ISATAT" I H TR AT 197 o7 ;
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rer=e , 9| 9eE =
[EEIEGEEE EEIR
ERICHECA NIRRT

S RRICET

168

4191

0.003

FeRET | iR [ givaw
/ ATTET

Foftere, TsvavHTE
A=, TR /
qATA I [ Geitadl aar
= , 9| 9TeE I
refr=r agsteramir
HEIEHECR IR

ATTTSH

169

4192

EERGIENICE]

0.006

STAEE ALHIT Al T

170

4193

0.003

TR | g gias
/ qATTE
Fofvere, T
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AT, = /

AT ET / e tadl aar
refr=re , 9| ITeE T
refr=re agsteramdr
AraTETRd Sieft oot

ATITSH

171

4194M

0.001

TR [ gt giva
/ ATET

Fefter, TeregvHTe
AT, = /
TATH & [ Geeftadt aar
=, | 97w T
[EEIEEEREEE IR
aTgTed STt T

S GRRICE

172

4195M

0.002

TR AET | gt [ givaT
/ AT,
ENIEERIEC-E LI
S, TR /
qATA I / Geedtadl aar
=, ST9H 9TeE I
retr=r agsteraTir
HEIEHECA IR

S RRICET

173

4196

0.002

FeRET | gHiaee [ giaw
/ qTe ,

Foftere, TrervavHTE
A=, TR /
qaTHET / Hetadl aar
=, ST9H 9w I
refr=r agsteramir
HEIEHECR IR

ITHITSH

174

4197

0.002

TR [ gHAS g
/ qTe ,

Foftere, TrervavETE
S, TR /

AT TE / qeadT aaT
=, 9| 9TeE I
[EEIEEEEEREIR
AaTHETd Streft aet

IAHITSS

175

4198M

0.002

TR | g gias
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/ qATE
Fofvere, T ETETe

TaATET / Tedtadt JaT
rer=e |, 9| 9w I
retr=r agsteramir
AraTETed Steft aeT

ATITSH

176

4200

0.004

TR [ g g
/ qATE
EHICERIE I

TATE / GeAtadt aar
=, | 91w T
[EEIEEEREE IR
droTETed Seft oot

S GRRICE

177

4201

0.003

TR [ gHiAS giaT

ENIEERIEC-E LI
A=, TR /
TATE / TeAtadt aar
rer=e , 9| 9eE =
retr=e agstarart
HEIEHECA IR

S RRICET

178

4202

0.004

FeRET | iR [ givaw
/ AT,
ENIEERIEC-E I
A=, TR /
qATET / Getadt aar
=, 9| 9TeE I
refr=r agsteramir
HEIEHECR IR

ATTTSH

179

4203

0.005

TR [ gHAS [ giaT
/ qTe ,

Foftere, TrervavETE
A=, TR /
AATA I / Gedtadl aar
= , 9| 9w =
refr=r agsteramir
AaTHETd Streft aet
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[ [ [ |ersrarera |
180  |[4204 [BE FT 0.001|[wrz8raw / srtaee gfaw
/ A& ,
Feftere, T EIETE
A=, = /
TATA I / Geftadt aar
rer=e |, 9| 9w I
retr=e agsteramir
HRIEHECA IR
AAITSH
181 42m Erearal ST 0.305|[STTEE HTHTT HT I
182 |lasm AT EERELER] 0.18|[STTITES AT AT qH
AT
183 ||54M AT ST AT 0.004[STTTEE TR #T A
ATdTx
184 6M TETE ST 0.12|[3TTET qTHRT AT qfH
185 705M fasft EEl 0.013|[@ =T T
IEICEET W
ToA I , TYALAT S
REIECINEICEIGES
UIEEEEELIEICEIDES
CREEC-E R I CE I
EMEEC- R E -
QTeciadl / Hger=s .
186 707M TETE ESREIIEK] 0.112|[3Tr@E HTHT HT I
ATdTx
187 740M Erearai EEREIEE 0.014|[3T¥TEE HTHTT AT I
AT
188 |[741M AT oAt 0.001|[STITEE HYFHTL A1
189 742M TR ST 0.124|[3Tr@E TR HT I
190 747M TR EEMEDIEK] 0.148|[STTEE HTHTT FF I
AT TR
191 7640M Erearai ESRENER] 0.008|[3T¥TEE HTHT HT i
ATdTx
192 7654M farsft EEl 0.006|[swrafiz / wremfiE,
SHTaE T dgwtig
TAEATATIT FHTEAT TeAT
LU [ TAHE,
e st
HEIGIEEAEICIECIy]

RIERIGH
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193

7663M

0.001

grefere / drafere
TATIE / SYATE,
géterfig e Reafie
CERILENA IR
Teatig / FATIHE,
HTE, ST, erTeg,
ERESEESE:E

194

7664

EERENEE

0.005

SAEE ALHIT AT T

195

7665M

0.002

ToTeTETASI AT / SR,
StravdaaT / AT,
AT g I /
T | A=
gifeher / FrefieTw, anst
| STIE 3% SAIEA
HEIGIEEAECIE
SATateE / A,

196

7666M

0.002

AT [ A=THE g
werfde, gtz /
LTSN 94T T THg
A THIEE , FAATEE
/ TATATEE |, ATTAEE /
STETfrg, ATrauTg /
TALE,.

197

7668M

0.003

TrrEfRE ot /
e, e/
T, e/
ERIKIEEERA-SRINES
e f¥e | TeTgefHeE
TEATRE TEHiEE /
ferratee, afie /
EEIKIEES

198

7669M

0.002

HEIRIEEIA CIE IR G
FHATG , TAATAT /
AT 9 ATefEE 5
RIEUCEECETEEiN]
TOTAfeg , g
Ferig / TEAiE,
NERAG G
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199

7670

st

T

0.006

-y -
SHTag T dgutag
AE AT GHTGAT AT
TR / g,

St vt |
Famtag, FEET 34T/
GIERIEES

200

7671M

0.003

aefrg / Shafag
TATITE / ST,
géterfig e i
EERILENEIEREES
TrEide | FEATIHE,
TE, ST, g,
TEIIA,

201

7673M

0.001

oreraeasrefY / ST,
St tadt / T,
AT g I /
T | TR
giefener / wrefiere, dehs
| STET S STATee
HEIRIGEA RIS
yATTiEE / A,

202

7677TM

0.001

AT / aTHE ag
werafde, gtz /
MEIEEIECIRGE T
Y APATEE , FAATEE
/ TATATEE |, ATTAEE /
SR, g /
FTALHE,.

203

7678M

0.003

TrerEfRE ot /
e | e/
T, e/

T ITfEE ST e,
e f¥e | T,
TEATRE TEHiEE /
ferafee, afie /
EEIRIEES

204

7679M

0.002

St / ST T
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FHARNG , TFATAT /
THTEE =g HeEe o
AT , Sahiadl /
NS -
%ser@g/mﬁg
TsfE T,

205  ||7680 fRrsfy F 0.01|[srmafiz / s,
STHTERg I AgH g
AEATATI GHTGAT TeAT
STETalg, AEE Avaiag
LU [ TAAHE,
SAEIEERECHEES
HEIGIEEAEICIECIy]
GIERIEKS

206 ||7681 [BE T 0.009||drfer / Fwfae
TAIE / IBUE,
gtarfee T fRrafie
asHE | AeiE,
TRHE | FATIE,
ETE, AT, g,
ESESERSAN

207  ||7682 [BE T 0.01|[wrirerzeasivsfy / Frers,
BIEEIECINASIER 1R
FAferTE e /
T, A
gifeher / FrefieTw, darst
| STEed 3 SHIET
HEIRIEEVEEIGES
ERIEIREAE RIS

208  ||7683 [BE FT 0.006|[FHT / Sr==fHig 7
weRitE, BHE /
TTTAT 4T T g
AT AGHAE , FHATHE
/ TOTAE , ATREEE /
STrgTeferg, ATTAEE /
TALE,.

209  ||7684 [BE T 0.011|[vrrxfRiz fromfiz /
dafiy , aafRE/
T fErg, JwteE /
ERIKISEER A SRS
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e i / TETgeeE
AE TEHag /
Erafie, avfig /
EBIKIGES

210 7685 Erearal EEREIEE] 0.005|[3T¥TEE HTHTT HT I

Total 6.159

[®T. §. RO/UK/PKG-NH/IAHE/54/LA/3D]
g T, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th June, 2025

S.0. 2805(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 2945(E) Dated:24/07/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of (widening/two lane with paved shoulder/four laning etc.),
Maintenance, management and operation of NH309A in the stretch of land from Km. 80.000 to Km. 93.000
(Competent Authority and Land Acquisition Officer. District Office Pithoragarh.) in the district of PITHORAGARH
in the state of UTTARAKHAND.

And whereas the substance of the said notification has been published in “The Pioneer” dated 29 July 2024
and “Uttar Ujala” dated 30 July 2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority Land Acquisition (CALA) has received objections filed under Section
3-C, considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority Land
Acquisition (CALA) has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling within the NH309A in the stretch
of land from Km. 80 to Km. 93.000 (Competent Authority and Land Acquisition Officer. District Office
Pithoragarh.) in the district of PITHORAGARH in the state of UTTARAKHAND.

State: UTTARAKHAND ||District: PITHORAGARH
SL Survey/Plot Type of Land Nature of Land Area|| Name of Land
No. Number (in Hectares)|| Owner/Interested
Person
L1l 2 | 3 | 4 | 5 | 6 |
|Taluk: Berinag |
[Village: Chaukodi |
1 1526M Private Agriculture 0.019(|Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
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Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
,Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

2 1528M Common (Private/Government)||Agriculture 0.002|[Rabindra Singh
(Barren) alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
,Dhananjay Singh
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S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

3 1529M

Private

Agriculture

0.002

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/

Prithviraj Singh,
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Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

4 1530M

Common (Private/Government)

Agriculture
(Barren)

0.12

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
,Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.
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5 1534M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

6 1535M

Private

Agriculture

0.001

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
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Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

7 1541M

Private

Agriculture

0.006

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
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Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

2243M

Private

Agriculture

0.021

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

2244M

Private

Agriculture

0.07

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

10

2246M

Private

Agriculture

0.046

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

11

2248M

Private

Agriculture

0.07

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa




[T &% 3(ii)]

HILT =T TSI AT

69

Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

12 2258M

Private

Agriculture

0.01

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

13 2363M

Private

Agriculture

0.009

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Sumit
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Raghvendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj

Singh, Rishiendra
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Singh Bisht S/o
Debraj Singh alias
Devraj , Neha
Bisht, D/O Debraj
Singh alias Devraj
Singh.

14

2749M

Private

Agriculture

0.003

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

15

2751M

Private

Agriculture

0.022

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

16

2752M

Private

Agriculture

0.03

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o Surendra
Singh, Lata
Chauhan/
DanSingh ,
Sandeep Rathore/I.
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||S. Rathore.

17 2755M

Private

Agriculture

0.005

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

18 2760M

Private

Agriculture

0.003

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

19 2761M

Private

Agriculture

0.004

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
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Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

20

2762M

Private

Agriculture

0.003

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

21

2764M

Private

Agriculture

0.025

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/Dan Singh
Baladev, Mrs.
Hemlata Singh
/Dan Singh W/o
Surendra Singh ,
Lata Chauhan/Dan
Singh , Sandeep
Rathore/I. S.
Rathore.
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22 2765M Common (Private/Government)||Agriculture 0.01|[Mrs. Saroj
(Barren) Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/Dan Singh
Baladev, Mrs.
Hemlata
Singh/Dan Singh
W/o
SurendraSingh

23 2767TM Private Agriculture 0.005(|Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
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D/O Debraj Singh
alias Devraj Singh.

24

2768M

Private

Agriculture

0.048

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

25

2772M

Private

Agriculture

0.032

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,

Hemlata SinghW/o
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Surendra Singh ,
Aprajit Singh
Jamwal S/o Shri
Diwakar Singh
Jamwal Dhananjay
Singh S/o
Narendra Singh
Bisht, Annajana
Rani Bisht W/o
Sundar Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

26 2773M

Private

Agriculture

0.003

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana

bisht / Prithviraj
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Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

27

277TM

Private

Agriculture

0.003

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/o
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Rishinder Singh

Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

28 2778

Private

Agriculture

0.025

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

29 2779

Private

Agriculture

0.029

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,

Jayant Singh /
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Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

30

2783M

Private

Agriculture

0.002

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
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Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

31 2785M

Private

Agriculture

0.003

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
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Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

32

2786M

Private

Agriculture

0.001

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o

Yadavendra Singh
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Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

33 2805M

Private

Agriculture

0.036

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

34 2806M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
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Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

35

2807T™M

Private

Agriculture

0.004

Mrs. Saroj
Jamwal/Dan Singh
W/o Diwakar, Mrs.
Pushpa
Katoch/Dan Singh
Baladev, Mrs.
Hemlata Singh
/Dan Singh W/o
Surendra Singh ,
Lata Chauhan/Dan
Singh , Sandeep
Rathore/I. S.
Rathore.

36

2808M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mahiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

37

2809M

Private

Agriculture

0.002

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
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Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Sumit
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Raghvendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj , Neha
Bisht, D/O Debraj
Singh alias Devraj
Singh .

38 2810M

Private

Agriculture

0.009

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Sumit
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht , Raghvendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht

widow Debraj
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Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj , Neha
Bisht, D/O Debraj
Singh alias Devraj
Singh .

39

2913M

Private

Agriculture

0.017

Suman Singh W/O
Sudarshankumar
Singh , Laxminegi
W/O
Chandraprakash
Singh , D/o Revati
Bisht.

40

2914

Private

Agriculture

0.018

Suman Singh W/O
Sudarshankumar
Singh , Laxminegi
W/O
Chandraprakash
Singh , D/o Revati
Bisht.

41

2915

Private

Agriculture

0.017

Suman Singh W/O
Sudarshankumar
Singh , Laxminegi
W/O
Chandraprakash
Singh , D/o Revati
Bisht.

42

2916

Private

Agriculture

0.016

Suman Singh W/O
Sudarshankumar
Singh , Laxminegi
W/O
Chandraprakash
Singh , D/o Revati
Bisht.

43

2917M

Common (Private/Government)

Agriculture (Roli)

0.002

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mahiraj
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singh/Mohan singh
, Neelam Parihar /
Dan Singh .

44 2918M

Private

Agriculture

0.035

Suman Singh W/O
Sudarshankumar
Singh, Laxminegi
W/O
Chandraprakash
Singh, D/o Revati
Bisht.

45 2919M

Private

Agriculture

0.002

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

46 2921M

Private

Agriculture

0.034

Suman Singh W/O
Sudarshankumar
Singh, Laxminegi
W/O
Chandraprakash
Singh, D/o Revati
Bisht.

47 2923M

Private

Agriculture

0.089

Suman Singh W/O
Sudarshankumar
Singh, Laxminegi
W/O
Chandraprakash
Singh, D/o Revati
Bisht.

48 2924M

Private

Agriculture

0.053

Suman Singh W/O
Sudarshankumar
Singh, Laxminegi
W/O
Chandraprakash
Singh, D/o Revati
Bisht.

l49  |2925M

| |Common (Private/Government) | |A griculture

0.15||Suman Singh W/O
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(Barren)

Sudarshankumar
Singh, Laxminegi
W/O
Chandraprakash
Singh, D/o Revati
Bisht.

50

2991M

Private

Agriculture

0.024

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

51

2995M

Private

Agriculture

0.007

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mahiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

52

2996M

Private

Agriculture

0.002

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
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singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

53 2997

Private

Agriculture

0.009

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

54 3006M

Common (Private/Government)

Agriculture
(Barren)

0.112

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

55 3007M

Private

Agriculture

0.074

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

56 [[3013M

| |Private

||Agriculture

0.03|[Mrs. Saroj
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Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

57

3034

Private

Agriculture

0.048

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

58

3886M

Private

Agriculture

0.003

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra

Singh Bisht S/o




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

89

Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

59 3887M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /

Dan Singh .
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60

3888M

Private

Agriculture

0.078

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

61

3936M

Private

Agriculture

0.085

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata Singh/
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DanSingh W/o
Surendra Singh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

62 3964M

Private

Agriculture

0.012

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

63 3965M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mahiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

64 3966M

Private

Agriculture

0.005

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o Surendra
Singh , Lata
Chauhan/
DanSingh ,
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Sandeep Rathore/I.
S. Rathore.

65

3967M

Private

Agriculture

0.002

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

66

3968M

Private

Agriculture

0.03

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

67

3970M

Private

Agriculture

0.044

Mrs. Saroj
Jamwal/DanSingh
W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata Chauhan/
DanSingh,
Sandeep Rathore/I.
S. Rathore.

68

3983M

Private

Agriculture

0.034

Mrs. Saroj
Jamwal/DanSingh




[T &% 3(ii)]

HILT =T TSI AT

93

W/o Diwakar, Mrs.
Pushpa
Katoch/DanSingh
Baladev, Mrs.
Hemlata
Singh/DanSingh
W/o
SurendraSingh ,
Lata
Chauhan/DanSingh
, Sandeep
Rathore/I. S.
Rathore.

69 3989M

Private

Agriculture

0.078

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
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Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

70

4148M

Private

Agriculture

0.054

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

71

4149M

Private

Agriculture

0.02

Rabindra Singh
alias Kirti Singh /

Chanchal Singh ,
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Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

72

4161M

Private

Agriculture

0.054

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar

Singh Jamwal
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Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

73

4162M

Private

Agriculture

0.09

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
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Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

74 4167M

Private

Agriculture

0.12

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh

Bisht W/o
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Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

75

4169M

Private

Agriculture

0.096

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
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Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

76 4170M

Private

Agriculture

0.078

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
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Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

71

4232M

Private

Agriculture

0.078

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
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shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

78 4233M

Private

Agriculture

0.114

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

79 4235M

Private

Agriculture

0.03

Rabindra Singh

alias Kirti Singh /
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Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

80

4239M

Private

Agriculture

0.088

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
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Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

81 4240M

Private

Agriculture

0.066

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
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Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

82

4242M

Private

Agriculture

0.078

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
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Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

83 4246M

Private

Agriculture

0.001

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-

shareholder Ashita
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Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

84

4291M

Private

Agriculture

0.115

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna

Kumari Bisht
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widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

&5 4292M

Private

Agriculture

0.042

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra

Singh Bisht W/O
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Rishinder Singh

Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

86

4293M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

87

4294M

Private

Agriculture

0.011

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
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Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

88 4295M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mahiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

&9 4296M

Private

Agriculture

0.01

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
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Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

90

4297TM

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
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Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

91 4311M

Private

Agriculture

0.01

Rishiendra Singh
Bisht S/o Debraj
Singh alias Devraj
Singh

92 4313M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

93 4314M

Private

Agriculture

0.082

Rishiendra Singh
Bisht S/o Debraj
Singh alias Devraj
Singh

94 4315M

Private

Agriculture

0.085

Rishiendra Singh
Bisht S/o Debraj
Singh alias Devraj
Singh

95 4324M

Private

Agriculture

0.1

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
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S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

96

4325M

Private

Agriculture

0.007

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,

Yuraj singh//
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Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan
singh, Neelam
Parihar / Dan
Singh .

97 4326M Common (Private/Government)||Agriculture 0.06|[Rabindra Singh
(Barren) alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.
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98

4327M

Private

Agriculture

0.001

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

99

4331M

Private

Agriculture

0.14

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
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Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

100 |[4333M

Private

Agriculture

0.036

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
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Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

101 ||4342M Common (Private/Government)||Agriculture 0.009|[Rabindra Singh
(Barren) alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
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Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

102 ||4355M

Private

Agriculture

0.004

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan
singh, Neelam
Parihar / Dan
Singh .

103 ||4356M

Private

Agriculture

0.048

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
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Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

104 ||4358M Private Agriculture 0.088|[Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
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Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

105 ||4360M

Private

Agriculture

0.054

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
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Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh

106 [[4361M Private Agriculture 0.011{|Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

107 |[4362M Common (Private/Government)||Agriculture(Rasta) 0.024{|Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj singh/
Mohan singh ,
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Neelam Parihar /
Dan Singh .

108 ||4363M

Private

Agriculture

0.042

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
SumitSingh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

109 [|436"M

Private

Agriculture

0.013

Mrs. Lila Bisht /
Dan Singh , Arjun
Singh / Parvati,
Ashok Singh /
Parvati, Majul
Singh / Parvati,
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Ajay Singh /
Parvati, Leela /
Parvati, Kamla
devi alias Sarla/
Suryaraj Singh,
Yesraj singh alias
Asmih/Suryraj
singh, Jotshana
bisht / Prithviraj
Singh ,Lachhima
devi/Dhani ram,
Deepti bisht/
Prithviraj Singh,
Yuraj singh//
Pushkar Singh ,
Udeyraj singh/
Pushkar Singh,
Mabhiraj
singh/Mohan singh
, Neelam Parihar /
Dan Singh .

110 |[4368M Private Agriculture 0.005(|Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
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Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

111 (4369

Private

Agriculture

0.011

Rabindra Singh
alias Kirti Singh /
Chanchal Singh ,
Jayant Singh /
Narendra Singh ,
Hemlata Singh
W/o Surendra
Singh , Aprajit
Singh Jamwal S/o
Shri Diwakar
Singh Jamwal
Dhananjay Singh
S/o Narendra
Singh Bisht,
Annajana Rani
Bisht W/o Sundar
Singh alias
Surendra Singh
Bisht, Yadavendra
Singh Bisht S/o
Sundar Singh alias
Surendra Singh
Bisht co-
shareholder
Sauravi Singh
Bisht W/o
Yadavendra Singh
Bisht, Sumit Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht co-
shareholder Ashita
Singh Bisht W/o
Sumit Singh Bisht,
Raghvendra Singh
Bisht S/o Sundar
Singh alias
Surendra Singh
Bisht, Swarna
Kumari Bisht
widow Debraj
Singh alias Devraj
Singh , Rishiendra
Singh Bisht S/o
Debraj Singh alias
Devraj Singh co-
shareholder Mitra
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Singh Bisht W/O
Rishinder Singh
Bisht, Neha Bisht,
D/O Debraj Singh
alias Devraj Singh.

Village: Airadi

112

10M

Government

Forest

0.09

Uttarakhand
Government Land

113

173M

Government

Barren Habitable

0.006

Uttarakhand
Government Land

114

174M

Government

Forest

0.136

Uttarakhand
Government Land

115

175M

Government

Forest

0.02

Uttarakhand
Government Land

116

2284M

Government

Gauchar

0.009

Uttarakhand
Government Land

117

2286M

Government

Forest

0.22

Uttarakhand
Government Land

118

22M

Government

Barren
Unpopulated

0.041

Uttarakhand
Government Land

119

24M

Government

Barren
Unpopulated

0.007

Uttarakhand
Government Land

120

25M

Private

Agriculture

0.01

Trilok Singh son of]
Narsingh,
Mahendra Singh,
Sundar Singh sons
of Guman Singh,
grandson Narsingh,
Diwan Singh son
of Pratap Singh
grandson Narsingh,
Gopuli Devi
widow, Narayan
Singh, daughter-in-
law, Narsingh,
Ramsher Singh
alias Sonu Singh
son of Narayan
Singh grandson
Narsingh.

121

26M

Private

Agriculture

0.004

Trilok Singh son of
Narsingh,
Mahendra Singh,
Sundar Singh sons
of Guman Singh,
grandson Narsingh,
Diwan Singh son
of Pratap Singh
grandson Narsingh,
Gopuli Devi
widow, Narayan
Singh, daughter-in-
law, Narsingh,
Ramsher Singh
alias Sonu Singh
son of Narayan

Singh grandson
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| |Narsin gh.

122

2750M

Government

Forest

0.092

Uttarakhand
Government Land

123

2751M

Government

Forest

0.292

Uttarakhand
Government Land

124

38M

Government

Forest

0.036

Uttarakhand
Government Land

125

4054

Private

Agriculture

0.006

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

126

4055

Private

Agriculture

0.019

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

127

4056

Private

Agriculture

0.021

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
'Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

128

4057M

Private

Agriculture

0.001

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,




126

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

129

4060

Private

Agriculture

0.004

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/0O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

130

4061

Private

Agriculture

0.004

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

131

4062M

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
sharcholder
Deepamahadev
Joshi W/O
Shubham Pathak
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132 [|4063M

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

133 [|4086M

Government

Roli

0.001

Uttarakhand
Government Land

134 |[4087M

Government

Barren Habitable

0.006

Uttarakhand
Government Land

135 ||4091M

Private

Agriculture

0.001

Chandrashekhar
son Dharmanand

136 |[4092

Private

Agriculture

0.008

Chandrashekhar
s/o Dharmanand

137 [|4093

Private

Agriculture

0.009

Chandrashekhar
s/o Dharmanand

138 (4094

Government

Barren
Unpopulated

0.004

Uttarakhand
Government Land

139 [|4096M

Government

Forest

0.017

Uttarakhand
Government Land

140 [|4097TM

Government

Roli

0.001

Uttarakhand
Government Land

141  ||[4098M

Government

Barren Habitable

0.058

Uttarakhand
Government Land

142 ||{4099M

Private

Agriculture

0.001

Suman Devi
/Anand singh D-in-
Law Mahendra
Singh, Harish
singh/Nain singh
G/son Madan
singh, Radha devi
widow Ratan singh
Daughter in Law
Lachham singh
Kamal Singh /
Gopal Singh ,
Narayan Singh /
Johar Singh ,
Narayan Singh /
Chanar Singh

143 ||[4100M

Private

Agriculture

0.001

Rajendra Singh
Kishan Singh /
Khim Singh , Nain
Singh / Gajai
Singh , Prem Singh
/ Dalip Singh alias

Dulp Singh ,
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Anand Singh /
Bahadur Singh ,
Puran Singh
Khadak Singh /
Himmat Singh ,
Sher Singh /
Uchhap Singh

144  ||4101M Private Agriculture 0.001{|Diwan Singh /
Bhawan Singh
Grandson Kamal
Singh ,
Bachulidevi /
Guman Singh
Daughter-in-law
Sadho Singh alias
Sadho Singh ,
Devki devi/Gopal
singh , Aan singh
kesher singh/
Padam singh
,Rajendra singh/
Chandra singh ,

145 ||[4146M Government Barren 0.032(|Uttarakhand
Unpopulated Government Land

146 |[4149M Private Agriculture 0.001{|Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh
Udayraj Singh S/o
Kishan Singh

147 ||4150M Private Agriculture 0.001||Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh
Udayraj Singh S/o
Kishan Singh

148 (4151 Private Agriculture 0.007||Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh ,
Udayraj Singh S/o
Kishan Singh

149 ||4152 Private Agriculture 0.004{|Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh
Udayraj Singh S/o
Kishan Singh

150 |[4153 Private Agriculture 0.002||Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh
Udayraj Singh S/o
Kishan Singh

151 ||4154 Private Agriculture 0.001||Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh ,
Udayraj Singh S/o
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||Kishan Singh

152 ||4155M

Private

Agriculture

0.002

Giriraj Singh ,
Udayraj Singh /
Kishan Singh ,
Giriraj Singh ,
Udayraj Singh S/o
Kishan Singh

153 [|4156M

Private

Agricultural

0.003

Giriraj Singh,
Udayraj Singh /
Kishan Singh,
Giriraj Singh,
Udayraj SinghS/o
Kishan Singh

154 [|4157M

Private

Agriculture

0.001

Giriraj Singh
Udayraj Singh /
Kishan Singh ,
Giriraj Singh ,
Udayraj Singh S/o
Kishan Singh

155 ||4158

Private

Agriculture

0.008

Giriraj Singh,
Udayraj Singh /
Kishan Singh,
Giriraj Singh,
Udayraj SinghS/o
Kishan Singh

156 (4159

Private

Agriculture

0.006

Giriraj Singh,
Udayraj Singh /
Kishan Singh,
Giriraj Singh,
Udayraj SinghS/o
Kishan Singh

157 ||[4160M

Government

Roli

0.001

Uttarakhand
Government Land

158 ||4172M

Government

Barren
Unpopulated

0.001

Uttarakhand
Government Land

159 ||4173M

Government

Roli

0.001

Uttarakhand
Government Land

160 (4174

Government

Barren
Unpopulated

0.003

Uttarakhand
Government Land

161 |[4175

Private

Agriculture

0.003

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
'Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

162 (4176

Private

Agriculture

0.005

Chandrashekhar /
Dharmanand,
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Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

163

4177TM

Private

Agriculture

0.009

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

164

4178M

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

165

4179M

Private

Agriculture

0.001

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
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166 ||[4186M Private Agriculture 0.002{|Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

167 |[4190M Private Agriculture 0.001|Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

168 ||4191 Private Agriculture 0.003(|Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

169 ||4192 Government Barren 0.006(|Uttarakhand
Unpopulated Government Land

170 |[4193 Private Agriculture 0.003||Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
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Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

171

4194M

Private

Agriculture

0.001

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

172

4195M

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

173

4196

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
'Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

174

4197

Private

Agriculture

0.002

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
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Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

175  ||4198M

Private

Agriculture

0.002||Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

176 |[4200

Private

Agriculture

0.004||Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

177 ||4201

Private

Agriculture

0.003||Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

178 |l4202

| |Private

||Agriculture

0.004||Chandrashekhar /




134

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

179

4203

Private

Agriculture

0.005

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

180

4204

Private

Agriculture

0.001

Chandrashekhar /
Dharmanand,
Haridutt / Taradutt,
Vanshidhar,
Rajendra Prasad,
Deepchandra,
Puranchandra /
Bhavanidatt /
MunnideviWidow
Trilochan,
Shubham Pathak
S/0O Trilochan co-
shareholder
Deepamahadev
Joshi W/O
Shubham Pathak

181

42M

Government

Forest

0.305

Uttarakhand
Government Land

182

45m

Government

Barren Habitable

0.18

Uttarakhand
Government Land

183

54M

Government

Barren
Unpopulated

0.004

Uttarakhand
Government Land

184

6M

Government

Forest

0.12

Uttarakhand
Government Land

185

705M

Private

Agriculture

0.013

Lalit Mohan /
Liladhar
Lokmani/Bachhi
Ram , Radhuli
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Devi alais Radha
devi/Madhava
Nand ,
Govindballabh /
Madhava nand,
Deepak chandra /
Madhava nand,
Harish chandra /
Mahesh chandra,
Shanti devi /
Mahesh chandra

186 ||707TM

Government

Barren Habitable

0.112

Uttarakhand
Government Land

187 ||740M

Government

Barren Habitable

0.014

Uttarakhand
Government Land

188 |[741M

Government

Roli

0.001

Uttarakhand
Government Land

189 |[742M

Government

Forest

0.124

Uttarakhand
Government Land

190 |[747TM

Government

Barren Habitable

0.148

Uttarakhand
Government Land

191 ||7640M

Government

Barren Habitable

0.008

Uttarakhand
Government Land

192 |[7654M

Private

Agriculture

0.006

Jagat Singh /
Lachham Singh ,
Jasoud Singh S/o
Lachham Singh co-
shareholder
HemadeviW/o
Jasoud Singh , Dan
Singh Chandra
Singh Lakshman
Singh / Ratan
Singh , Jagat Singh
Narendra Singh /
Diwan Singh
Bhawani Devi /
Soban Singh

193  ||7663M

Private

Agriculture

0.001

Sher singh/Khim
singh, Dalip
singh/Uchhap
singh , Harish
singh Sons of
Himmat singh
Khadak
singh/Johar singh ,
Chandra
singh/Kalyan singh
, Mathuradatt, Shri
Krishna,
Dharmananda,
Basanta Ballabh,

194 ||7664

Government

Barren Habitable

0.005

Uttarakhand
Government Land

195 [|7665M

Private

Agriculture

0.002

Ganesh datt
joshi/Tikram ,
Jeevanti

devi/Lokmani ,
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Lalit mohan
shuresh
chanra/Purshotam ,
Puran Chandra
Hari
kishan/Kashiram ,
Pankaj/ Jayadatt
alias Janardan,
Diwan singh/Nain
singh, Pratap
singh/Nain singh

196

7666M

Private

Agriculture

0.002

Suman Devi
/Anand singh D-in-
Law Mahendra
Singh, Harish
singh/Nain singh
G/son Madan
singh, Radha devi
widow Ratan singh
Daughter in Law
Lachham singh
Kamal Singh /
Gopal Singh ,
Narayan Singh /
Johar Singh ,
Narayan Singh /
Chanar Singh

197

7668M

Private

Agriculture

0.003

Rajendra Singh
Kishan Singh /
Khim Singh , Nain
Singh / Gajai
Singh , Prem Singh
/ Dalip Singh alias
Dulp Singh ,
Anand Singh /
Bahadur Singh ,
Puran Singh
Khadak Singh /
Himmat Singh ,
Sher Singh /
Uchhap Singh

198

7669M

Private

Agriculture

0.002

Diwan Singh /
Bhawan Singh
Grandson Kamal
Singh ,
Bachulidevi /
Guman Singh
Daughter-in-law
Sadho Singh alias
Sadho Singh ,
Devki devi/Gopal
singh , Aan singh
kesher singh/
Padam singh
,Rajendra singh/
Chandra singh ,

199

7670

Private

Agriculture

0.006

Jagat Singh /
Lachham Singh ,
Jasoud Singh S/o
Lachham Singh co-
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shareholder
HemadeviW/o
Jasoud Singh , Dan
Singh Chandra
Singh Lakshman
Singh / Ratan
Singh , Jagat Singh
Narendra Singh /
Diwan Singh ,
Bhawani Devi /
Soban Singh ,

200 ||7671M

Private

Agriculture

0.003

Sher singh/Khim
singh, Dalip
singh/Uchhap
singh , Harish
singh Sons of
Himmat singh
Khadak
singh/Johar singh ,
Chandra
singh/Kalyan singh
, Mathuradatt, Shri
Krishna,
Dharmananda,
Basanta Ballabh,

201 (|7673M

Private

Agriculture

0.001

Ganesh datt
joshi/Tikram ,
Jeevanti
devi/Lokmani ,
Lalit mohan
shuresh
chanra/Purshotam ,
Puran Chandra
Hari
kishan/Kashiram ,
Pankaj/ Jayadatt
alias Janardan,
Diwan singh/Nain
singh, Pratap
singh/Nain singh

202 ||7677TM

Private

Agriculture

0.001

Suman Devi
/Anand singh D-in-
Law Mahendra
Singh, Harish
singh/Nain singh
G/son Madan
singh, Radha devi
widow Ratan singh
Daughter in Law
Lachham singh
Kamal Singh /
Gopal Singh ,
Narayan Singh /
Johar Singh ,
Narayan Singh /
Chanar Singh

203 ||7678M

Private

Agriculture

0.003

Rajendra Singh
Kishan Singh /
Khim Singh , Nain
Singh / Gajai
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Singh , Prem Singh
/ Dalip Singh alias
Dulp Singh ,
Anand Singh /
Bahadur Singh ,
Puran Singh
Khadak Singh /
Himmat Singh ,
Sher Singh /
Uchhap Singh

204

7679M

Private

Agriculture

0.002

Diwan Singh /
Bhawan Singh
Grandson Kamal
Singh ,
Bachulidevi /
Guman Singh
Daughter-in-law
Sadho Singh alias
Sadho Singh
Devki devi/Gopal
singh , Aan singh
kesher singh/
Padam singh
,Rajendra singh/
Chandra singh ,

205

7680

Private

Agriculture

0.01

Jagat Singh /
Lachham Singh ,
Jasoud Singh S/o
Lachham Singh co-
shareholder
HemadeviW/o
Jasoud Singh , Dan
Singh Chandra
Singh Lakshman
Singh / Ratan
Singh , Jagat Singh
Narendra Singh /
Diwan Singh
Bhawani Devi /
Soban Singh ,

206

7681

Private

Agriculture

0.009

Sher singh/Khim
singh, Dalip
singh/Uchhap
singh , Harish
singh Sons of
Himmat singh
Khadak
singh/Johar singh ,
Chandra
singh/Kalyan singh
, Mathuradatt, Shri
Krishna,
Dharmananda,
Basanta Ballabh,

207

7682

Private

Agriculture

0.01

Ganesh datt
joshi/Tikram ,
Jeevanti
devi/Lokmani ,
Lalit mohan
shuresh
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chanra/Purshotam ,
Puran Chandra
Hari
kishan/Kashiram ,
Pankaj/ Jayadatt
alias Janardan,
Diwan singh/Nain
singh, Pratap
singh/Nain singh

208 ||7683

Private

Agriculture

0.006

Suman Devi
/Anand singh D-in-
Law Mahendra
Singh, Harish
singh/Nain singh
G/son Madan
singh, Radha devi
widow Ratan singh
Daughter in Law
Lachham singh
Kamal Singh /
Gopal Singh ,
Narayan Singh /
Johar Singh ,
Narayan Singh /
Chanar Singh

209 ||7684

Private

Agriculture

0.011

Rajendra Singh
Kishan Singh /
Khim Singh , Nain
Singh / Gajai
Singh , Prem Singh
/ Dalip Singh alias
Dulp Singh ,
Anand Singh /
Bahadur Singh ,
Puran Singh
Khadak Singh /
Himmat Singh ,
Sher Singh /
Uchhap Singh

210 ||7685

Government

Barren Habitable

0.005

Uttarakhand
Government Land

Total”

6.159||
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